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BEFORE THE NATIONAL GREEN TRIBUNAL
AT PRINCIPAL BENCH, NEW DELITI

OA No. 34 of 2025

in the matter of:

Sunil Sharma .... Applicant

Versus

State of Haryana & Ors. .... Respondent

ADDITIONAL STATUS REPORT BY WAY OF
AFFIDAVIT OF DHIRENDRA KHADGATA,
COMMISSIONER, MUNICIPAL CORPORATION,
FARIDABAD IN COMPLAINCE OF ORDER

DATED 30.05.2025
. Registsr Egary S, L e, 4 4
MOST RESPECTFULLY SHOWETH:  Dateds.l.\ 9% Lo, 1)~

I, Dhirendra Khadgata, IAS, Commissioner, Municipal Corporation,

I'aridabad, do hereby solemnly affirm and declare as under:

hat-this Hon’ble ‘I'ribunal afier considering report submitted by the
A\ deponent, passed order dated 30.05.2025. The relevant portion of

rder dated 30.05.2025 is reproduced below:-

“43. The Commissioner, Municipal Corporation Faridabad s

direcied lo file additional status report with respect to the land

o
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01 question with requisite. foails as directed above and also
separalte report with respect (o getion taken regarding removal
of encroachments from Pubjic Parks other than the land in
question within numicipal areq of Municipal Corporation,

aridabad.

2. That it is pertinent o mention here that Enforcement Wings of all
zones ol MCL* occupied in the demolition drive which was being
conducted in compliance of the order dated 21.07.2022 and repeated
orders passed by the Hon’ble Apex Court in Civil Appeal No.

10294/2013 titled as Narender Singh Vs. Divesh Bhutani and others

nd.' hundreds of the farms houses and banquets halls in large scale at
gvenue estate village Ankhir, Mewla Maharajpur and Anangpur on
SALPA lands were demolished during this drive and subsequently
lified C&D  waste from dcn;lolilion siles in presence of dutyl
rMagistrale with Police force. Therefore, due to this reason
considerable time was spent in this process. It is further submitted that
n cpmpiiancc of the order passed by the Hon’ble Tribunal, directions
hadl been issued to all the Joint Commissioners of the Municipal
Corpm‘ation Faridabad and action taken report was sought. All the
Joint Commissioner have identified the unauthorized structure in

public parks in their respective zones and informed that action for
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. , _ . nark will be taken in
removal ol such unauthorized structure from the pdri’ W

b A , . . as assured by
duc course ol time i.c., with in period of (WO months & <

o 7 6 o , ision of Haryana
the concerned Joint Commissioners, as per the provision Y

Municipal Corporation Act, 1994, I he reports submitted by the Joint

Gmmissioner’s are Annexed as Annexure R-1 to R-4 for the kind

pqrusal of this [Hon’ble ‘I'ribunal.

Q
% <% o
<OF ‘,‘3 g Present status report is being submitted for consideration of this

Tlon’ble ‘I'ribunal.

VERIFICATON

Verified at I'aridabad on AJ‘J—,{MA that the contents of above
affidavit are true and correct to my knowledge and on the basis of
information derived from the official record which I believe to be true

and no material fact has been concealed therein.

AT1cSTED IDENTIE . De?&m

| know e Deponent Exsctant and
has signed/Thumb Marked/L.T./R.T.I

in my presence

N RY
Faﬂdﬂ ad “‘larvana)

‘7Y JuL 15
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Meno No.
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loim Commissioner (1)
Municipal Corporation,
Faridabad (Ol Zone)

District Attorney,
Municipal Corporation,

Faridabad,

MCFACF/2025/1208

Dt

ed: - 15.07.2025

O.A. No. 34 0f 2025 Sunil Sharma Vs. State of Haryana.

Annexure RZ

Sub:-
In context to the subject cited matter, the requisite information is as under:-
SrNoo L Disteet MC Name | Unauthorized construction Details of religous Dates from What Legal Tirmeframe for
i Name w the name of temple place along with total which these | action has been | the removal of
Church,Mosque or area occupicd by them consltruction initiated for illegal
J Gurdware cte on public (S5¢. m} are removal of said | encroachment
[ street,public park or other cstablished illegal
l public place belonging 1o encroachment
| the municipality. along with
} T e, S NIRRT (. A detail
1. | Faridabad Municipal Maadir in Park near [, No. 1553 Sce.- 1982 Nil In due course
I il Corporition 29 HBC (234.95) of ime
Col ey 4 Feodabad | R
2. | Faridabad Muiieipal Mandir in Park near 1. No, 1423 Sec.- 1982 Nil In due course
(Old Corporation 28(370.21) ] ’ of time
o Zone) Faridabad
3. Fardabad Municipal Jain Mandir Near 197% Nil In due course
(Old Corporation H.No.1901,2010,1949 of time
Zone) Faridabad In front of Jain Mandir
) e Sec.- 16 (166.25) ni
4. Faridabad Municipal Mandir in Z Park | Z Park , 1312470, 1993 Nil In due course
(OIld Corporation 1158,898 Scc.- 16 of time
Zone) Faridabad (31014
5. | Faridabad Munscipal Laxmi Narayan Mandir, Park near Laxmi 1980 Nil In due course
(Old Corporation Narayan Mandir, of ime
Zone) Faridabad 445,Scc.- 14 (263.38)
6. | Faridabad ﬁ!\Thmi—c?paI‘ Adnath Jain Mandir Park in front of Adinath 1983 Nil In due course
(Old Corporation Jain Mandir near H.No.- ot time
Zone) Faridabad J-1 1o J-18 Sec.-10
! S, N 11 S S .
7. | Faridabad | Municipal Laldwar Mandir Parlk Near H. No. 91, 1993 Nil In duc course
(Oid Corporation Sec.-] [E Laldwar ol time
Zone) Faridabad Mandir Park
—_— o (190898) |
8. | Fardabad | Municipal | Brahma kumari Mandir | . No. 1125, Sec.. 8 1983 Nil ln due course
(Old Corporation (151.3) of ime
Zuone) Faridabad | i ST A N - S
9. | Faridabad Municipal Mandir in Park near M. No. 323-325 1990 Nil ln due course
(U] Corporation sector-7A (1332) of titne
| Zong) Faridabad i o a
10.| Faridabad .|  Municipal Mandir in Purk Parle near 1. No.-405, 1989 Nil In due course
(Old Corporation Sec,-713 (2236.65) ol tune
Zunc) Faridabad ) I L
1 1.] Fardabad Municipal Shri Radha Krishna Shei Radha Krishna 199y Nil hf{{ﬂ.{?{,“,w
O Curpuration Mandir Mandir, Sce-11 of time
Zunc) Fanidabad Block B Fbd (535)
12| Faridabad | Municipal | Kalyankari Shiv Shukii See- 10& 11 2004 Nil 1
tUId Corporation Mandir Dividing Road of time
Zung) Fandabid (16.72)
13, Faridabad | Municipal Hanuman Mandie See- 29 HBC (3.71) 1984 e course
{Old Corporation of time
Zone) Faridabid

e R
T e o e e g

s ST




32,1 Fardabad

B3 Faradabid

14 [ Faradabid

(CMet
o)

16,1 Fiwidabid
(Ol
/one)

1o, Pt
(I
PRI

17, Vbl
(O
o)

IS | Pavadaluud
O
Jane)

1O Fandabd
(O
i Zonc)

ME b arndabad
{0
oy

2 Pandabad
(O
Zone)

2000 Pandabuad
(O
| Aoy

23 Fandabud
(Ol
Zong)

24 1 Fandaluad
(Ot
Zung)

25 | Fandalsud
(Ol
/one)

Fanvrddihad
(O
Ao

2(

271 Fandabid
(Old
Zane)

28 1 Faridabad
(Ol
Zone)

20 | Faradalid
(O
7.lllll'}

40,1 Fandabad
(O
Zone)

A1 Fardalynd
(Ol
Zone)

(Ol
Zone)

(Ol
Zanic)

My
Corportion
It

Munic it
Corporition
Faedilihin|
Munieipm)
Cimponilion
[

Matcipnl
Ui
Lt
Munwipal
Cotponition
Favnndabyigl

Munenl
Carpuiation
Fanndiliul

Mimcipal
Copoiation
Fanndalnd

Nimieipal
Corporiion
Tanrcdabind

Munseipal
Cormporation
Fandabind

Mumicipal
Corporition
Fanididd
Municipal
Corporation
Faridida
Municipal
Cormpaoritlion
Faridabinl

Miueipal
Corporation
Fartdabad

Muanicipul
Corporation
Faridabiad

Muicipial
Corporntion
Farrcdabad

Muticipal
Coiporalion
Fandabiud

Municipil
Corperition
Fasiclabsud

Municipal
Carporation
Fannlishind
Mimcipral
Corporition
Fardibid
Mitneipal
Corporition
Paridabd

415

Pl M

i Munil

Hanvnmn My,

I hwero | hewy

Shani dev Mundip,

Fhammnn Ml

Sy Ml

Jahuperr Mandir,

St dey und Moty
Miundin (2 Naw, )

o Mandi

Bulmild Mandir,

Shiv Mandir,

Shiv Maridi

Shiv Mandir,

Trinnurti Shiv Mundir,

s Manelir,

Chhatri Wala Dev
mandir

Bl Surdas Dhagn,
Sherwali Mata Mandir

’

Muasigue

B liiert Wi, Pl
Vil Mo (00,607

Figgston Dl e
DV (110,10

Ieheers Pert| St
Chowld Baek fide
O Fanridnlnl
(14 )
Phileen Waen €1l
Faridubul (19,04

S Hawsin, b thie
landd prineke sriani st
[ g men (55,944
Villipa Bl
(17410

Villspe i,
Fewr Bl My
(A4h4.4)
Thinkeviywenen € Hel
Favidnbid (44,01 )

Pl Bsusti Clyowk
Ol Faridabyd €471

i Vel Cifel
Faridubd (1,52

Bralinilen Bagn Ol
Varidabad {1556.04)

Newr Greon Valley
Ol Faridabind
(11,47
Mt foae Cireen
Valley O aricibsd
( ”J,fvf}}

Metin [aud Ciresn

Vidley Olel Faridatxl
(500.57)

alla load, Village
Sarvad K hiwizu, N
Thara Mk el
(MH.(:’U
Palla Power Moo,
Shier Shah Suri foad,
Il (K3.01)

Neur Dhinam Kanti
I3y P Roud Ot
Faidalid (557.41)

Villageee Patly O1d
Faridabd (1011].5)

Yillige Sebatpur
(5055.5)

Near Clictig Market,
Suryi Vihae Old Flel
(4044)

1wt

1

ity

141

1430,

1974

11}

200%

Fotets

1445

141

oy

1977

1917

1940

1997

{900y

1U7H

2001

Hif

i

ik

Fil

Hil

iyl

Hiil

1l

Hyl

Mil

il

il

Hal

Hil

sl

Ml

il

S S ——

i e ienss

Iny due werse

I g vorse

4f i
it Auie cenih
4 tire

bnr ehoits eninnss
il biinke

Vi shiies e an
af G

Iy ehowws 10 pip5m
o biine

fai Aoieg e pstim
“f bira:

§i bopes s pmigam
“f tigr

[y chins capipsm
e Vit

S PSP, S—

b Guizs cupigss
4 Hisre,

el

I i camirem
of vy |

I i o pignm
of tirne

In dus o
of g

It dhist omirne
uf tigre

= -
In thiisz comitne ]
of b |

In due cinse |

ol Visne

Int e course
ul Linng

hir due conirne
ol tung

of g
tes ddue course
uf Yne

of bt .




41

6

I- Sec- 11 Block B, Faridabad

o Type: Temple

e [ssue:- constructed on Public Park

'—“iif Faridabad | \i-\:l-lll.ui-u:ip'nl 1 Gurudwara | Vil'l;ll;.l:‘ Ihrn;lq‘ulr "" T‘)H‘) Nil In duc course
(Ol Corporalion (185.8) of time
Zooe) Faridabad '
jj Faidabad Municipal Shiv Mnn-(lir “Vi”nj_r_c /\gMIII])iH' 7 "].i}é;’): Nil In due course
(Ol Corporation Old Faridabad of time
Zone) Farndabad (371.6)
36. | Fardabad Municipal Radba Krishan Mandir. | See- 28 HBC.Old 1987 Nil In due course
(Old Corpomtion Fbd (297.2%) of time
Zone) Favidabad
- _7.-7_' Faridabad F\"l-t-z-nicipn-l ) 7SA'(||l'.llrzllr;l)ll;lrlr'glI-Tl T Vl|l(|gt./\ll¢m{!,pll} ) VV“T‘)‘)() Nil In duc'courgc
(Old Corportion Mandir, Dairy (1207.72) of time
Zone) taridabad
IN. | Paridabad T Municipal | Prachin Shiv mandir, | lel}ngd Ajl'(r)lrl;l(ri?l o | 1983 i Nif In due course
I (SIN Corparation Fhd (929.2) of time
Zone) If;!rnl:lbml - - B [
39| Fandabad | Municipal Shiv Mandir, Village Sihi 1980 Nil In due course
(Ol LComporation (1254.18) of time
o Zone) | Faridabad ) L
40.| Faridabad | Municipal Shiv mandir inside park Opp H. Nil In due course
(Old Corportion Na. 278 Block D of time
Zone) Faridabad Sec- 11 (38.83)
41, | Faridabad | Muniepal | Mandir in Park Sec- 18A Park 2003 Nil fn duc course
[ (O Corporation (100.5) of time
| Zone) | Famdabad | N ) o 7
42| Fandabad | Municipal Shani Mandir Opp. Marengo Asia 2008 Nil In due course
{old Corporation Hospital Sec- 16A of time
Zone) Faridabad Fbd (16.9)
43| Faidabad | Municipal | Mosque o Rajiv Nagar Old 2006 Nil In due course
{Old Corporation Faridabad (480.3) of time
Zone) Faridabad
44.| Faridabad | Municipul Shree Mata Vaisno Milhard Colony, Old 2001 Nil In due course
(Old Corporation Mandir, Faridabad (225) of time
Zone) | Faridabad | ) |
Below is the action taken report regarding illegal religious structures in
Old area

Status:- A Show Cause Notice under Section 408A(1) and an Order of

Demolition under Section 408A(2) have been issued. A demolition

schedule was prepared; however, before the demolition could be

carried out, a stay was granted by the Hon’ble High Court.

JFurthermore, directions were issued by the Director General, Urban Local
Bodies, Ilaryana, to place the hoarding of information related to the concerned case on

the municipal office building.

It is submitted that the hoarding of the same has been placed on the Municipal
Corporation Faridabad Old Zone, building in compliance with the aforementioned
directions. A photograph of the same attached for your kind information and necessary

aclion.
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In compliance of the letter vide memo no. MCF/DA/2025/1437 dated 02.07.2025, the
requisite information

1. To publish the information on the official site of MCF to ensure wide public
outreach. (mentioned at Annexure- A)

2 Place the hoarding of this information on the Municipal Office Building.
(mentioned at Annexure-B)
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Annexure-A
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Annexure R - q .

From
Joinl Commissioner (1)
Municipal Corporation
Faridabad.

To

District Attorney
Municipal Corporation
Faridabad.

Memeo Noi- MCE/)CT/2025/444
Dated- 15-07-2025

Sub:- OA No.34- Sunil Sharma Vs. State of Haryana and Ors.
Ref:- MCF/DA/2025/1437 dated 02-07-2025.

In compliance of letter received from your office, the following points is as under:-

TRIW,

|. To publish the information on the official website of each Municipalities to ensure wide
public outreach.

% In this regards, the information has been published on the MCF website.
Photo attached.

7. Place the hording of this information on the Municipal Office Building.

% In this regard, hoarding has been placed on the building of MCF. Photo
Attached. .

[n context to the subject cited above, the requisite information is as follows.

[ |

"E?.A_TDistrict MC Name Unauthorized Details of religious | Dates from | What legal | Timeframe \
No which theses | action has been | for the
for

| construction in | place alongwith
construction initiated removal

the name of total area
Temple, occupied by them | are removal of said | illegal

Church, (Sq. m) established illegal encroachme
Mosque, or “ encroachment nt )
Gurudwara along with its
etc. on Public details
Street, Public
] park or other
Public Place
belonging  to
the
Municipality
1" | Faridabad | Faridabad - " Neelam Baa | 2005 | NIL In due
Road, near course of -
Delite Hotel, time
NIT Faridabad '
Shani Dev Aren
N D IS— Mandir | 929 SqMeter) |
2 | Faridabad Faridabad Gandhi Colony, 2001 NIL In due
Hanuman NIT Faridabad course of
b Mandi O7.06SqMeue) ki
Farldabad Fal'ldﬂbad (iul]t“\i CUll)ll)", 2000 NIL 1n due
Shani Dev NIT Faridabad cowrse of
b | Mandie | Q095qMe time "
Fandaba(.l Faridabad Kri[:;:'(li::zfmd NIT Faridabad 2005 NIL In due
ishan an e course of
| shivMandir (Al sa ey g
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Munqéﬁzorporation, Faridabad
BK Chowk T aridabad -121001, Haryana-India

Tel. 1 0128:2411849, 2411664, 2415549

e Fav: . 0129-241 84t5 40 i AT S YT 1
5 | Faridabad | Faridabad |~ © ] T T GG NIL In due
Near Railway course of
Sita Ram Fatal, NIT tim
Hanuman Faridabad ¢
SIS WAL S (9.29 Sq.Metrc)
6 | Faridabad | TFaridab: . [ T T
’ Hrdabi Faridabad Piplashwar ID Block, Near 1985 Mk I S
Mahadev Park course of
SR I Mandir (13.37 Sq.Metre) time
7 | TFaridals “avidaly ' N 2000 | N
widabad |- Faridabad 1A Block, Nathi 2000 NIL kak s
Durga Chowk o g
] N | _ Mandir (11.14 Sq.Metre) A
8 | Taridabad | Taridabad T L
f R Heh Nathi Chowk, 2000 M C(izr(:g'eof
1A Block, NI'T fiivie
Valmiki Faridabad
e | Mandir, | (22,9 Sq.Melre) |
9 Farndabad | Faridabad N |G park NIT 2005 NIL In due
Piplashwai : course of
Mahadev Faridfabad :
N . (16.72 Sq.Melre) time
10 | Fanidabad | Faridabad 1H Park, NIT 2015 NIL In due
' Faridabad course of
, (11.16 Sq time
e Shiv Mandir Metre)
11| Taridabad | Faridabad IC Block, NIT 1975 NIL In due
Faridabad course of
Kali Mandir | (9.29 Sq Metre) tnis
12 | Faridabad | Faridabad Hardware Bata 1975 NIL In due
Road, NIT course of
Baba Faridabad time
Amarnath (27.87 Sq.
o Shiv Mandir Metre) :
13 | Faridabad | Faridabad Neelam Bata 1975 NIL Demolished
Road, NIT
‘ Faridabad
Peer Ke (13.39 5q
Majar, vMetre)
14 | Faridabad | Faridabad 2C, Janta 2005 NIL In due
Colony, NIT course of
Shani Dev Faridabad time
Mandir (5.94 Sq. Metre)
S| Taridabad | Taridabac . 2000 NIL I
15 | Tar Ldaba(.l Faridabad | 2A Block, Police coﬁgzzf
Chowki Road, e
Piplashwar NIT Faridabad
- | Mandir (9.29 Sq Metre)
16 | Faridabad | Faridabad 2H Park, NIT 2020 NIL In due
Faridabad i of
Shiv Mandir | (929 5q. Metre) e
17 | Faridabad | Faridabad 2D Block, front 2013 NIL In due
ol Old Age course, of
gt Dy Orphanage time
Mandir (9.29 §q Metre)
18 | Faridabad | Faridabad | Nehru Ground, 2010 NIL In due
back side of Plot HONESG of
o ) f fime
Shiv N(.)' .'U' NIT
Panchayalj Faridabad
99 .
Mandir (9.29 §q Meure)
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e IA:Z&I Corporation, Faridabad

N.K. Chowk N.IT I"aridmmd 121001, Haryana-india
Tol. : 0120-2411648, 2411664, 24155649
Fax 1 0129-24106485

g RO T Y ARy

19 | Faridabad | Faridabad |~ [ Payali Chowk, 2000 NIL
near Janta course of
Colony, NI'T time
Hanuman Faridabad
7 ) _ ~ Mandir (1806 Sqmtry | |
20 | Favidabad | Favidabad 2D Block, NI'I" 2013 NIL [n due
Faridabad EQHESC of
Shiv Mandir | (5.50 5¢q Mctre) I time
21| Varidabad | Faridabad T M-nrk-c-t.,— 2010 NIL .In due .
Shani Dev NIT Faridabad Lo:;;;zo
~ Mandir (16.72 §q.Mctre) o o
22 1 Fandabad | Favidabad NH-2, 10 front ol 2015 NIL In due
Boys Govt course of -
School time
o | Shiv Mandic | (1672 Sq Metre) |
23 | Faridabad | Faridabad o i front of 2N-13 2015 NIL In due
Shani Dev “0 72 Sq Metre) course of
] - ] - Mandir | o time
24 Faridabad | Fanidabad 'Hl [3]0(,|\, 2010 NIL In due
: Parifari Road, course of
; NIT Faridabad Hme
| Shiv Mandir | (27.87 Sq Metre)
| 25 | Faridabad | Faridabad : Adarsh Colony, 2020 NIL In due
Vaishno Devi | NIT Faridabad course of
o || Kali Mandir _(20-29 Sq Metre) Hme
26 | Faridabad | Faridabad o 2020 NIL In due
Adarsh Colony course of
Jhuggi, NIT e
Valmiki Faridabad
‘ - | Mandir 146.64 Sq Metre)
27 | Fartdabad | Faridabad Adarsh Colony 2020 NIL Indue
Bandh Road, course of
i Flanuman NIT Faridabad time
Colony (20.90 Sq Metre)
28 | Fandabad | Faridabad NH-5, front of 2005 NIL In due
Shani Dev Barak, NIT GORISC of
Mandir (13.93 Sq metre) time
29 | Faridabad | Faridabad 3A Park, NIT 2020 NIL In due
Shri Mata Faridabad EOESE: of
| Mandir | (7.93 SqMetre) e
30 | Faridabad | Faridabad NH-4, front of 2010 NIL In due
Shamshan Ghat, course of
NIT Faridabad time
Hanuman (139.35 Sq.
| Mandir | Metre)
31 | Faridabad | Faridabad Sacan Chowk, 2000 NIL In due i
Valmiki NIT Faridabad course of
_ Mandir (37.10 Sq Metwe) | time
32 | Faridabad | Faridabad Dabua Pali 2000 NIL In due
Road, NIT course of
Peer Ke Faridabad (3.25 time
Majar Sq Metre)
33 | Faridabad | Faridabad Mandir, 3A, WH 2010 NIL In due
Sanalan (Part) course of
Dharm (113.80 Sq time
o Mandir | Melre) -
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RO AR ADRALY l“|1x 3:::; Jv'::l‘,:‘f.:: ROV 2SN 1) sufbring GRAE- LA Lt
-"“ ‘_ ":’; e { . ’ B ; l‘ -'|-|:II‘. b 2”7_2"“ - NIL in due
Faridabad | TFaridabad | (l)’(”]r]k?/:m course of
Periphery Road Mg
Opp. N3
Ambuedkar (232.25 Sq
Mandir, Meclre) - - o
Faridabad | Varidabad Bodh Vilar 2010 NIL In due
Park, Opp Gali course of
Vaishno Devi No. 4 time
& Shani Dev {222.90 8¢
Mandir, | Metre) | |-
Faridabad Fatidabad | - Opp 2E/BP 2020 NIL In due
(Part) course of
Valmiki (22290 Sq time
Mandir 0 N R
Faridabad | Faridabad 2005 NIL In due
BN Public course of
School, 2A & C time
Block Park
{(Part)
Garhwal (250 Sq Metre)
| Sabha Mandir
Faridabad | Faridabad Mkt No. [ NIT 1965 NIL In due
Hanuman (Part) (139 Sq. course of
| Mandir. Metre) time

Below is a point-wise report regarding illegal relivious structures in NIT area that were
demolished in the last five years.

Paint-wise Report: 1llegal Religious Stractures Identified for Demolition — NIT, Faridabad
1. *Railway Station Main Gate (Railway Road)*

* Type: Temple :

* Tssue: Encroachment near main entrance; obstructing public access.

Status:-Removed

2. *lianuman Temple at Bata Road (Exact location unspecified)*

* Type: Temple
* [gsue: Constructed on/near public road; causes obstruction to traffic.
Status:-Removed

3. *Khori Area — 5 Temples*
* Type: Temples (5 structures)
* Demolished: During 2021-2022
* Status: Removed.
4, *Khori - Near Surajkund Road - 1 Temple*
* Type: Temple
* Demolished: 2022
* Status: Removed.

S, *Khori Area - 2 Mosques®

* Type: Mosques
* Demolished: 2021-2022
* Status:-Removed



!
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6. *Petla Colony — 1 Temple*

* Tvpe: Temple
* ldentified: 2023
* Status: Removed
7. *Jamai Colony — | Tewmple®

* Tyvpe: Temple
* ldentitied: 2023

* Status: Removed
8. *Jamai Colony - 1 Mosque*
* Type: Mosque
* Demehished: 15 Apnil 2025
* Status: Removed
9. *Sainik Colony — 1 Temple®
* Type: Temple
* ldenntied: 2024
* Action: removed
10. *Neelam Bata Road — 1 Mazaar®
* Tvpe: Mazaar/Shrine
* Identified: June 2023
* Action: Removed
11. *Neelam Bata Road — 1 Temple®
* Type: Temple

* Identified: 21 June 2025
* Action: removed;
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Furthermore. directions were issued by the Director General, Urban Local Bodies,
Harvana. to place the hoarding of information related to the connected case on the

municipal office building.

It is submitted that the hoarding of the same has been placed on the
Municipal Corporation Faridabad, NIT and Badkhal Zone, building in compliance
with the aforementioned directions. A photograph of the same is attached herewith
for your kind information and necessary action.

Joint Cdmmissioner (T)

Municipal Corporation
Faridabad.
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Annexure R-82

: ad
T\/Iuhic‘ - : ar.dab
Ipal Corporation, F amaia
!‘r‘-:]( Chowii 1. T Faricinpag 121007, raryanaif

FFrom
Joint Commissioner (GF)
Mumcxpnl Corporation
Faridabad
To
District Attorney
Municipal Corporation
Faridabad
. : 7] 2028
Memo No. MCF/JC(GF)/2025/ 1 66 Dated: - (§ / e /J 2
Subject:  OA No. 34- Sunil Sharma v/s State of Haryana & Ors.
In context to the subject cited matter, the requisite information 1s as
under-
Sr. | District MC Name Unauthorized | Details of Date from What legal Timeframe for
no. construction in | religious which thesc action has been | the removal of
', the name of place along constructions | initiated for illegal
i Temple, with (he total | are removal of said | encroachment
Church, area established illegal
NMosque or oceupicd by encroachment
Gurdwara Ete. | them (Sq. M) along with
on the public details
street/public
park or other
place
belonging to
thye
municipality
.. o ali . 4__"_]
1. Faridabad 1\'lun1c1pn‘l Mohn.u road Chandawali | 1953 Nil In due course
(Chandawali | Corporation | mandir {RdESY, of time
Zane) Faridabad Meter)
) Natioine Main Gate, Chandawali | 1975 -
2. | Faridabad Munn,!p‘l" "~ BU0E Nil In due course
(Chandawali | Corporation Dhum baba ( q. of time
Z6iiE) Faridabad mandir Meler)
L- - T " vl 1
B Trandabad | Municipal | Harijan Chandawali | 2005 Nt
n | (Chandawali Corporation maholla (600 Sq In duc cours
o Ue = 2 e i
] Zone) Faridabad mandir Meter) ot Mme
| : - ol -___-—-__—‘—'—-_
— ———“——"l"_ IMT- Sotai Chandawali | 1985 — ——
4 Faridabad Municipa . Nil
' (él ‘d li | Corporation Road Mandir | (400 Sq. : In due cours®
wandawall . L At :
| Zone) ’l‘:aritlubad Mzier] of time
I A A I
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Municipal Corporatiorn, r_":"',",(?.‘,‘.lnm
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5. Faridabad T\Tluni(:ip;l-l- o -(—i]*n-t}'dlimrﬁ; ' _Ch':fmﬁlwrﬁrwﬁ‘ajf Nil lnf:l'uc course |
| (Chandawali | Corporation | Saini Maholla | (400 Mcter) of ime
| Zone) Fardabad
6. | Vardabad | Municipal | Bada mandir | Nawada (20 1500 AD Nil Ly cleSan
(Chandawali | Corporation Acrs) of time
Zone) Faridabad
e Ty
9. Faridabad ___Municipn\ Hanuman ' Muchy,ur—_ﬂ _1-575_5_——___— Nil In d.ue fourse
(Chandawali | Corporation | Mandir, (400 sq. o Ur-nc
} Zone) Fandabad Mohna Road Melter)
8. | Faridabad l\"lunici]m’l_— ‘Mandic Mnch;; 1990 Nil In d‘uc course
(Chandawali | Corporation | behind Geeta | (250 sq. of time
Zone) Faridabad public school | Meter)
9. | Faridabad | Municipal Gujjar Machgar 1925 Nil In due course
I (Chandawali | Corporation | Maholla (200 sq. of time
Zone) Faridabad Mandir Meter)
10 | Faridabad Municipal Mandir near | Mujeri 1825 Nil In due course
(Chandawali | Corporation | Govt. School | (2300 Sq. of time
Zone) Faridabad Meter)
1. l"nrid_nbal_ i _f\—it;l;lc_i-p:_ll | Peer Baba, Mujeri (1.5 1965 Nil In due course
(Chandawali Corporation Gujju Acrs) of time
L Zone) Faridabad | Chaupal
12. | Faridabad Municipal Mandir, Sotai (700 1960 Nil Inm
(Chandawali | Corporation | Bhutpura sq. meter) of time
Z.one) | Faridabad Road
13. | Faridabad Municipal Madir (Bech | Sotai (250 1930 Nil In due courst
(Chandawali | Corporation | Gao) Sq. Meter) of time
Zone) Faridabad
T-l—— Faridabad l\l'lunicip"ll Masiid Sal ‘ 1965 i _J,u[{
abs : asjic ahupura Nil In due €O
(Chandawali | Corporation | (Bech Gao) | (250 Sq. of time
Zone) Faridabad Meter)
15. | Faridabad Municipal Kala mandir Sahupura (1 | 1930 Nil In due cour
: | (Chandawali | Corporation | school back Acr) of{ime
1 { Zone) Faridabad | side
\ - té:::r:::i ‘ Municiprﬂ Mainroad | Malerna (1.5 i 1920 | Nil In due cour* E
\\ _ awali | Corporation | mandir Acr) | of time i
Zone) Faridabad |
j/
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Municipal Corporation, Faridabad

v a-lnadla
= _l;rl.h‘.. Chowk N LT Faridgabad 1::1‘:)10;!._;#”3!1"“ .
I RN ey e, . - - e p O
T ADEH LAV r"r::- N129-2a ) 1640, 2411004, 2475

- O12D-201 G406

Fari Rt : - = [ Ni Ind
17. I Fa‘ndabnd ‘ Municipal | Tigaon Road, | Neemka 1960 | Nil I}l'ue course
| (Chandawali | Corporation | shiv mandir (300 sq. vkaNg
li Zone) Faridabad Meler)
ll I8, | }':“”dabild . _Mumulpn'. Master road Neemka 1920 Nil Infd.ue Ccourse
% \ (.Chundu\\'uh Corporation | back side (300 Sq. of time
|[ 'l Zone) | Faridabad Meter)
| | = _— - —
(19, | Faridabad | Municipal Bech Gao Neemka (2 | 1925 Nil i 4“" course
‘ (Chandawali | Corporation | mandir Acr) of time
! | Zone) FFaridabad
| 1
| 20. | Faridabad Municipal | Shani Devi | Badoli (500 | 2001 Nil In due course
l (Chandawali | Corporation | Mandir, Near | Sq. Meter) of time
l | Zone) Faridabad Johad
|
[ 21. | Fanidabad Municipal Baag wala Badoli (300 | 1900 Nil In due course
| (Chandawali | Corporation | Mandir, Near | Sy. Meter) of time
| Zone) Faridabad Johad
(22, [Faridabad | Municipal [ Bhumia Badoli (250 | 2004 Nil T dike coRrss
(Chandawali | Corporation | mandir, Sq. Meter) st
Zonce) Faridabad Panchal
Mabholla
o icipal Krishna Badoli (500 | 201 :
23. | Faridabad I\"llmlClP} 1she - .(] 0 Nil In due course
(Chandawali | Corporation Mandir q. Meter) ,
‘ of time
' Zone) Faridabad
24, | Faridabad _——Municipul Mandir near Pahladpur 1900 “NI‘I—-—-—-—___
(Chandawali Corporation | Govt. School | (400 Sq. In due course
Zotie) Faridabad Meter) of time
- . Municipal Johad ke pas, | Mirjapur "ﬁao_‘—‘——-—-—_._._____________
25. | Faridabad unicif e . 250'S Nil —_—
(Chandawali Corporation | Sonl miandir (250 Sq. In due course
Zone) Faridabad Meter) of time
| [, Bhatola (450 | 2004 —————
— | . { <
20. Faridabﬂd MunlCIp'fl LLT']JO(:}:“ S(l Mcle(r)so 2004 N\I]\'-——-—___—-—-‘
(Chandawali’ Corporation ¢ e In due course
‘i‘ Zone) Faridabad Manc of time
* -————t—_
| Guer Mandie [ Bl 500 [ 75—
i 27. | Faridabac ! : Sq. Meter) N,]\
(Chandawali COrpOfﬂ“;jn In due course
Zone) Faridabad | | of time
e ———TTE - wtola (650 M .
—_— icipal Bhumia N 20 -\
28. | Faridabad g:l::::rzliun Mandir Sq. Meter) Ni] .
(Chandawali P In due course
| 7.one) Faricans s ____,_-—-ﬂ-ﬁ'-‘—_h‘—'——-—.\ of time
e —— —— ]
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Faridabad

Plonp i Berellan

Mumnicipal Corporation,
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LY N O T LI (3 I IS TR NaebEi®y

_ —_— - s g e In due course
29. | Fandabad | Municipal Mandir near Bhatola (350 | 1945 sl flim N
; N _ 0 ¢
. | (Chandawali | Corporation | Johad Sq. Meter)
‘1 [ Zone) Fandabad
— 1 1 @ CEEE U : cours
30. | Fandabad [ Muniecipal Devi Mandu Bhatola (700 | 1945 Nil ln.d'uc. G
| (Chandawali | Corporation Sy Meter) oftime
i Zone) Faridabad
1 B I ’ — :
|31 Faridabad [ Municipal | Shi Mandir | Taridpar | 1965 Nil In cue course }
(Chandawali | Corporation | (500 5q. Al i f
Zone) Fandabad Mecler) |
32 Faridabad | Mumepal | Radhe Mandir | Faridpur 1990 Nil In due course
(Chandawali ! Corporation (400 Sq. of time |
Zone) | Faridabad Meter) I
L 1 |

Furthermore, directions were issued by the Director General, Urban Local

Bodies. Harvana, to place the hoarding of information related to the concerned
case on the municipal office building.

[t 1s submitted that the hoarding of the same has bee
Municipal Corporation Faridabad Chandawali Zone, building in compliance with
the aforementioned direclions: A photograph of the same attached for your kind
information and necessary action.

n placed on the

In compliance of the letter vide me

mo no. MCF/DA/20> 3
02.07.2025. the requisite information — /1437 dated

1. To publish the information on the official sje
public outreach. (mentioned at Annexure- A)
2. Place the hoarding of this information on the Muynie:
Building. (mentioned at Annexure-B) . Inicipa] Office

of MCF 10 ensure wide
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_— . aridabad
B Mun|c|pal Corporatlon. HF;yann.mam
2 %o _— O.1<. Chowh N 1T Faridabad -121001.
oy R s & b s e o Tol. : 0120-241 1649, 2411664, 24159
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Submitted for kind information and necessary action please.

o

" Joint Commissioner (GF)
Municipal Corporation

Faridabad
Cc to-
1. Ld. CMC, MCF for kind information please
2. Ld. ACMC-1 for kind information please.
3. IT Cell, MCF for information please.



& P AT Mun|c4|36)0ra|lon, Faridabad @Eﬁs;‘/

B a Chowk NI T Fardabad 121001 Haryara Irudin )
1 992 4 241554
Ye 0170 2411040 2411604 24158849 — Jlg—

Fav 0120 2416408
From Annexure R-04
Joint Commissioner (")
Municipal Corporation,
Fandabad
To
District Attomey,
Municipal Comporation,
Faridabad.
Memo No : MCFICB2025734 5
Dated - | -] « LS
Sub OA No.-34. Sunil Sharma Vs State of Haryana and Ors.
In context to the subject cited matter, the requisite information is as under :-
| S | Distnict MC Name Unauthorized | Detailof | Dates  from What Timeframe for the
%} No | Name construction | religious | which  these egal removal of illegal
in the name place construction | action encroachment
of Temple, along with | Are has been
Church, tolal area | Established initiated
Mosque or occupied for
Gurudware by them removal
etc. on public | (Sq.m) of said
| J street, public illegal
ﬁ | park or other encroach
1 { public place ment
} belonging lo along
j l The with
| } municipality detail
w!\ .
‘ Park Near
| Faridabad | Municipal H. No
hri R
| 01 | (Ballabgarh | Corporation ST:n all‘n 23172 2000 NIL Indhse cosarse of
| Zone) Fandabad e (9.2 Sqm) fime
, approx.
s
# - ; Park Near
! ™% | Faridabad Municipal Shri H. No i i
’ | (Ballabgarh| Corporation| Mahadey [1S23A | 2010 NIL | "‘l'?"“"“
Zone) Faridabad Temple | (140 5q ime
-‘ : m) approx.
i |
[ Shri Radha | Deendayal
{1 Faridabed | Municipal Krisan Park(Big
| ]
qu Ba;;zb e unlcr{\:; Temple & | Park) Sec- 1990 NIL In due course of
L 32 g [ F Id hldni Shri Guru 22-23 time
o 5 H1AH =
e} { — Singh Salib| (238 Sq
| | | Gurudwara | m) approx

OMer- - Joint Commissloncr, MCF Ballabgarb Near Bus Stand Ballabgarn.
diklyni L.agDr vk, qDr] ual fuxe) Ch¥yene fujdl LVSM]ChYycuc]A
! ! jedmt muisslonerbllve

1 eirphuss L9101 79-2241849) E-Mail: @
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Municip E)Zralion, Faridabad
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BK Chowk NIFT 121001, Haryana 1ordia
Toi Q1202411040 2411604, 2415549
Faa 01202416408

E",&d o
-ldl'ql“".ftr{\ﬁ
iz iz

I :

1 GLdd Bl o g o

'_—!'___'___—'_- = Park ncar |
| 1. No
[ Faridabad | Municipal Shii 1736
"o | (Ballabgarh [ Corporation Neelkanth Sector 2001 NIL In due course of
[ Zone) Faridabad | Temple 23A e
(272 Sq
e m) approx.
Park Near
Fandabad | Municipal 1. no
0s ! (Ballabgarh | Corporation|  Temple 512/3 2015 NIL Induc course of
Zone) Faridabad (92 Sqm) time
i approx.
J Park Near
I Municipal H. no
0 | Faridabad | Corporation| Temple | 52203 | 2020 yit, | Inopiccouseof
- Faridabad (9.2Sqm) time
l - approx
o Park Ncar |
- Faridabad | Municipal Shri Shi I no
07 | (Ballabgarh | Corporation | . ;"’ 611073 aip | | VdeesaEew |
Zone) Faridabad i (104 5q L
— m) approx.
} l Faridabad | Municipal Pa: o '
3 aba Municipa . 10
| %8 | (Ballabgarh | Corporation S]If" R‘I"" 21573 sofg ~ |y, | Ot
Zone) | Faridabad | | PC | (27.85q ume
| | m) approx. i
[ Park Near
‘ Faridabad | Municipal H.no - —
09 | (Ballabgarh | Corporation Temple 646773 2015 NIL ime
‘, Zone) Faridabad (41 Sqm)
1 approx.
[ Park Near
| Faridabad | Municipal H. no i )
, 10| (Ballabgarh | Corporation| ~ Temple 3007/3 2010 NIL '“d”‘:;‘c"“ O!J
| Zone) Faridabad (148 Sq
| m) approx.
_#_'____-—-—_-__._ Khasr No \
Faridabad | Municipal Stare, Shri | 131/73&4 ) In duc course of |
11| (Ballabgarh Corporation Shani Dev | Tukha 2019 NIL tirme
Zone) Faridabad Temple Colony
Park (148
5q
m) approx.
| ———1 | Hardware
Faridabad Municipal Shiv Parvati| to Sohna 223 Nil. 10 due course of
’ 12 tBa.IlJbgarh Corpurulmn Temple T-point time
| Zone) Faridabad greenbelt
! near
[ Indian Oil
! Petrol [
n | i l
L ' (186 59 i
L. . __'I‘_LERREQ—"L_._——_—-——-

OMice: -
dickZy %a

Juint Commisslener, MCF [allabgarh Near Bus Stand Ballabgarh
1;3qDr vk;qDr} ux] fuxe) ChYycxe) fu;f ¢ LVSM]ChYycx<)A
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B K Chowk N1 T Faridabad -121001, Haryana India
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Faridabad
3 | (Ballabgarh
Zone)

Municipal
Corporation
Faridabad

Shri
Hanuman
Temple

mnl{-.n’rc
to Sohna
T-point
greenbelt
infront of
deendnyal
park
(58 Sqm)
approx.

1970

NIL

In due course of
time

| Faridabad
14 | (Ballabgarh
Zonce)

Municipal
Corporation
Fandabad

Temple

Hardware
to Sohna
T-point
greenbelt
in front of
plot no
151
sector 24
(37 Sqm)
approx.

2019

NIL

In due course of
time

|
Faridabad

15 | (Ballabgarh

Municipal
Corporation
Faridabad

Mas)id

Hardware
to Sohna
T-point
greenbell
in front of
plot no

2020

NIL

In due course of
time

Zone.) 153 sector

24
(37 Sq m)
approx.

Furthermore, directions were issued by the Director General, Urban Local Bodies, Haryana, to place
the hoarding of information related to the connected case on the municipal office building.

Itis submitted that the hoarding of the same has been placed on the Municipal Corporation
Faridabad, Ballabgarh Zone, building in compliance with the aforementioned directions. A
photograph of the same is attached herewith for your kind information and necessary

Joint
uniciyll Corporation,
Faridabad.

NOTE : The sector are won't have any khasra number assigned. The 14 out of 15 parks of
ballabgarh zone falls in sector area except st. no-14, khasra number for the same has been

mentioned in the above information.
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